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Shri Manubhai Shah: For the in-
formation of the hon, Members of thc
House I have to explain that investi-
gations were made against this firm
and other defaulting people as soon as
the goods were caught by customs,
much before anybody in this House or
outside raised this matter Investiga-
tions of such a character take some
time, It took almost 12 months, So, it
will not be to the credit of any indivi-
dual Member tosay that prosecutions
were launched after he raised the ques-
tion here. Askoon as the investigations
were completed, prosecution was
launched and further prosecution will
be launched against any person, what-
ever his place may be, when the fur-
ther investigationg prove that he is
culpable. Now, regarding the officers,
no prosecution was earlier Jaunched.
Therefore, the question of withdrawal
does not arise. The matter regarding
the three officials is what 1 have
stated in the statement. Investigations
have been completed and police 1s
consulting the Legal Adviser. As
soon as we get the legal advice, neces-
sary action will be taken against any
high or low official who is found culp-
able.

Shrl Ranga: A good one year it has
taken.
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Cost of Imported Newsprint

+
*514. Shri P. C. Borooah:
Shri 8. C. Samanta:
Shri Bhagwat Jha Azad:
Shri Subodh Hansda:
Shri M. L. Dwivedi

Will the Minister of Commerce be
pleased to state:
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(a) the precise effect of decvaluation
of she rupee on the cost of imported
newsprint;

(b) the average rise in the cost of
production of newspapers on this
account; and

(c) the relief, if any, given to the
newspapers against this rise in the
cost of production?

The Minister of Commerce (Shri
Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the House.

Statement

As the S.T.C:s contracts with  the
foreign suppliers stipulate prices in
terms of pound sterling, U.S. and
Canadian dollars, the price of news-
print has approximately gone up by
57.5 per cent in terms of Rupees as
a result of dewaluation of Indian
Rupee.

It is not possible for the Govern-
ment to indicate the average rise in
the cost of production of newspapers
on account of increase in the price of
newsprint as a result of devaluation.
It varies from newspaper to news-
paper. :

Consequent on devaluation, the
price of imported newsprint has gone
up by about Rs 400/- per metric ton-
ne. The Government have abolished
the customs duty of Rs. 50/- and Re-
gulatory duty of Rs. 70/- per metric
tonne. Even after the abolition of
these duties, the price of imported
newsprint has gone up by about
Rs. 280/- per metric tonne.
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The following measures have been
taken to afford relief to the news-
papers:—

(1) A surcharge of 10 per cent
on Government advertisement had
been accepted by the Government.

(2) Government has agreed to
allocate foreign exchange of two
million dollars out of US Aid Non
Project Loan for import of addi-
tional newsprint. As availability
of newsprint from USA ap-
peared to be uncertain Govern-
ment have a'located foreign ex-
change of two million Canadian
dollars under Canadian Develop-
ment Loan Assistance for the im-
port of additional newsprint of
about 16,000 m. tonnes in lieu of
two million US dollars under US
Aid Project Loan.

(3) The import duty and regu-
latory duty on imported news-
print have been abolished.

Shri S, C, Samanta: This statement
says that the price has gone up by
Rs. 400 per metric tonne and to Rs. 280
per metric tonne even after Govern-
ment's abolishing the Customs duty
and regulatory duty. May I  know
whether suggestions have come news-
paper organisations to give more re-
lief; if so, what were their sugges-
tions?

Shri Manubbai Shah: They have
asked for total abolition of the sur-
charge which is not possible. No fur-
ther relief is contemplated,

Shri 8, C. Samanta: May [ know
whether attempts are being made to
import newsprint from countries
where there will be rupee payment?

Shri Manubhai S8hah: Generally, the
traditiona] countries with whom we
have arrangements are Canada, the
Scandinavian countries and the East
European countries. With all the
countries negotiations have been com-
pleted and the supplies are coming.

Shri Subodh Hansda: From the
statement it appears that Government
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i8 not in a position to indicate the
average rise in the cost of production
of newspapers but it also says that it
varies from newspaper to newspaper.
Could I know from the hon, Minister
how the cost of production varies from
newspaper to newspaper if {hat is so”

Shri Manubhai shah: The cost ol
production in this country in this field
ang in others is gencrally higher than
in most of the developed countric:
Therefore, it is true, our cost being
high, people like to have more import-
ed newsprint but we are trying 1o
utilise it through allotments in a pro-
rata manner.
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“The following measures have
been taken to afford re'ief to the
newspapers:—

A surcharge of 10 per ccnt on
Government advertisement had
been accepted by the deern.
ment.”
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Shri Ranga: Has any study been
made either by the Government or
did they receive any report from the
newspapers' association as to the
price rise made for all these newspa-
pers and also in their advertisement
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tariffs as a consequence of devaluation
and may I know whether any com-
plaint has been recetved or represen-
tation made to the Government that
the circulation has gone down or the
total revenues from advertisements
are going down because of the in-
crease in the advertisement tariff?

Shri Manubhai Shah: As the hon.
Member rightly points out, there were
s0 many representations and if he
kindly goes through these threc
measures which we have taken, he
will find that they mean a major por-
tion of the relief. Import duty and
regulatory duty of newsprint have
been abolished so that that burden
goes. Then, a surcharge of 10 per
cent on Government advertisements
has been accepted so that their reve-
nue will increase. As regards their
circulation going down, we have in-
creased the quantum of newsprint to
be imported totally; so, the vcircula-
tion will go up and not come down.
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Shri Sham Lal Saraf: In view of
the impending electiong ang facilities
being provided for candidates and
parties, a number of applications have
come to the Government for sanction
of new newspapers. May I know if
provision is there for mewsprint to
the papers that may be sanctioned for
the coming years, particularly for the
clection period?

Shri Manubhai Sheh: For the elec-
tion period. already we have announc-
ed liberalisation of quota, specifically
for that purpose. About new news-
papers. in the Constitution the policy
has been laid down clearly that all
small newspapers are allowed to come.
Whether it is a sizeable quantity
which is required for the industry or
the newspapers, we take a second look
at it and whatever is possible, is being
permitted.

Dr. Saradish Roy: It i stated in the
statement that to render relief to the
newspapers, 10 per cent surcharge is
provided in government advertise-
ment. In view of the fact that most
of the papers, which do not share the
views of the Government, are not
provided with government advertise-
ment, may I know what sort of relief
is meant for them, i.e., for the news-
papers which do not subscribe to the
views of the Government?

Shri Manubhai Shah: To the extent
that they do not get advertisement, we
cannot help. To them import rellef
and other reliefs from surcharge and
regulatory duties have been provided.

Dr, Saradish Roy: Because they do
not subscribe to the wiews of the
Government, they cannot get this
relief. . . .

‘Mr, Speaker: Order, order. That
will be a different question altogether.

Shri Maheswar Naik: May I know
how far the efforts of the Government
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to reduce the gap between indigenous
manufacture and import of newsprint
have been successful?

Shri Manubhai 8hah; That does not

“arige out of this question because here

the question is what relief we are
giving since devaluation. The gap
will be a continuous process.

Shri Maheswar Nalk: I want to
know this because we are spending so
much of foreign exchange on import
of newsprint,

Mr. Speaker: Next question,

Nationa] Cea] Development
Corporation
+

*515. Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri P. C. Borooah:
Shri M. .. Dwivedi:
Shri Bhagwat Jha Axad:
Dr. M. M. Das:
Will the Minister of Mines and
Metals be pleased to state:

(a) whether it is a fact that the
National Coal Development Corpora-
tion will be split up into four or five
self-contained units to better its per-
formance;

(b) if so, the number of such units
to be created; and

(c) when this division will take
place and where the¢ Headquarters of
each unit will be located?

The Deputy Minister in the Minis-
try of Mines and Metals (Shri B. A.
Mehdl): (a) The question of the re-
organisation of the National Coal
Development Corporation is under
examination.

(b) and (¢) Do not arise.

Shri Subodh Havsda: Since this is
still under consideration, do I presume
that the Government is satisfied with

the working of this Corporation which
was a losing concern for some time?

Shri S. A. Mehdi: Government is
considering decentralisation of this





